FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
KORDASH HANDLERS AND LOGISTICS PRIVATE LIMITED OPERATING IN REAL ESTATE
INDUSTRY AT BANGALORE, KARNATAKA
[Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
Name of the corporate debtor along with PAN & Kordash Handlers and Logistics Private Limited
CIN/LLP No. (formerly known as WLM Logistics Parks
Private Limited)
PAN: AACCN6514B
CIN: U45201KA2007PTC044552
2 |Address of the Registered Office No. 129/18, 4th Floor, 1st Main, Opp. Ayyappa
Temple, Sf Road, Wilson Garden, Bangalore,
Karnataka, 560027

3 |URLof website N.A.
4 |Details of place where majority of fixed assets|N.A.

are located The company does not own any fixed asset.
5 |Installed capacity of main products/ services N.A.
6 |Quantity and value of main products/ services|For FY 2023-24

sold inlastfinancial year Sales of INR92,44,000/-
Type of Service - Management Consultancy
Services
7 |Number of employees/ workmen Employee- Oneand

Further details including last available financial| Workman-None

8 |statements (with schedules) of two years, lists of| Details can be sought by sending an email-
creditors are available at URL: cirp.kordash@gmail.com
processadvisor.kordash@gmail.com

9 [Eligibility for resolution applicants under section|Details can be sought by sending an email-
25(2)(h) of the Code is available at URL: cirp.kordash@gmail.com
processadvisor.kordash@gmail.com
10 |Last date for receipt of expression of interest 24th April 2025

11 |Date of issue of provisional list of prospective|4th May 2025

resolution applicants
Last date for submission of objections to|9th May 2025
provisional list
Date ofissue of final list of prospective resolution| 19th May 2025
applicants
14|Date of issue of information memorandum,|19th May 2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 |Last date for submission of resolution plans 18th June 2025

16 [Process email id to submit Expression of Interest| cirp.kordash@gmail.com

)

@

Nitin Daga

Resolution Professional

Kordash Handlers and Logistics Private Limited.

(Formerly known as WLM Logistics Parks Private Limited)

(undergoing CIRP vide Hon'ble NCLT, Bengaluru Bench order dated 06.11.2024)

IP Registration no. IBBI/IPA-001/IP-P02213/2020-21/13405

Registered and correspond id| of RP:

Date: 9th April 2025 P-68, Sector-A, Metropolitan Co-Operative Housing Society Limited,
Place: Kolkata PS- Pragati Maidan, Canal South Road, Kolkata, West Bengal, 700105




BENGALURL, WEDNESDAY, APRIL ¢, 2025

v IS ON T ARF ABLE on app sTome & rLavstos: WWWLFINANCIALEXPRESS.COM

SFINANCIAL EXPRESS

VIOL NG, XNV 299, 18 PAGES, B12 PUBLISHED FROM: AHMEDABAD, BENGALURY, CHA RH, CHENN RABAD, KOCH CENDW, MUMBAL, NEW DELH|

WEDNESDAY, APRIL 9, 2025

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
KORDASH HANDLERS AND LOGISTICS PRIVATE LIMITED OPERATING IN REAL ESTATE
INDUSTRY AT BANGALORE, KARNATAKA
[Under sub-regulation (1) of requlation 36A of the Insolvency and Bankruptcy Board of India
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CIN/LLP No. (formerly known as WLM Logistics Parks
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2 |Address ofthe Registered Office No. 129/18, 4th Floor, 1st Main, Opp. Ayyappa
Temple, Sf Road, Wilson Garden, Bangalore,
Karnataka, 560027

3 |URLofwebsite N.A.
4 |Details of place where majority of fixed assets|N.A.
are located The company does not own any fixed asset.

5 |Installed capacity of main products/services ~ |N.A.
6 |Quantity and value of main products/ services| For FY 2023-24

soldin lastfinancial year Sales of INR 92,44,000/-
Type of Service - Management Consultancy
Services
7 |Number of employees/ workmen Employee- One and

Further details including last available financial Workman-Nane

8 |statements (with schedules) of two years, lists of| Details can be sought by sending an email-
creditors are available at URL: cirp.kordash@gmail.com
processadvisor.kordash@gmail.com

9 |Eligibility for resolution applicants under section| Details can be sought by sending an email-
25(2)(h) of the Code is available at URL: cirp.kordash@gmail.com
processadvisor.kordash@gmail.com
10|Lastdate for receipt of expression ofinterest  [24th April 2025

11 |Date of issue of provisional list of prospective|4th May 2025

resolution applicants
12|Last date for submission of objections to|Sth May2025
provisional list
13 |Date of issue of final list of prospective resolution| 19th May 2025
applicants
14 |Date of issue of information memorandum,|19th May 2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 |Last date for submission of resolution plans 18th June 2025

16 |Process email id to submit Expression of Interest| cirp.kordash@gmail.com

Nitin Daga

Resolution Professional

Kordash Handlers and Logistics Private Limited.

(Formerly known as WLM Logistics Parks Private Limited)

(undergoing CIRP vide Hon'ble NCLT, Bengaluru Bench order dated 06.11.2024)

IP Registration no. IBBI/IPA-001/IP-P02213/2020-21/13405

Registered and correspondence address of RP:

Date: 9th April 2025 P-68, Sector-A, Metropolitan Co-Operative Housing Society Limited,

Place: Kolkata PS- Pragati Maidan, Canal South Road, Kolkata, West Bengal, 700105
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